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1 3 3 4 5 6 7 8 g o 1
21. Punjab 4.12 3.19 0.00 289 228 0.00 474 3.6% 000
22. Rajasthan 36.15 7.22 857 3687 738 886 4221 85 978
23, Sikkim 0.62 0.03 0.24 057 0.02 022 066 0.03 025
24. Tamil Nadu 6268 1833 0.90 5658 1634 0.68 6053 1712 0381
25. Telangana * # * 2433 579 395 2565 6.07 418
26. Tripura 5.97 1.08 2.41 582 1.03 240 570 1.02 233
27. Uttar Pradesh 4990  17.58 0.50 3915 1389 035 5436 1894 0.55
28. Uttarakhand 3.97 0.71 0.11 455 078 014 544 093 021
29. West Bengal 61.33 19.50 572 51.19 1622 458 61.11 1949 534
30. Andaman and 0.17 0.00 0.02 0.13 Q.00 0.01 0.10 0.00 0.01

Nicobar Islands

31. Lakshadweep 0.01 0.00 0.01 001 Q.00 0.01 0.00 0.00 0.00
32. Puducherry 0.39 0.12 0.00 030 010 000 033 011 0.00
Torar 47923 111.02 7887 41372 9386 7028 48134 10931 81.24

* Not Applicable.
Villages covered under SAGY in J and K

2033. MIR MOHAMMAD FAYAZ: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

{a) the number of villages developed under Saansad Adarsh Gram Yojana (SAGY)

m Jammu and Kashmir, district-wise;

{(b) the details of funds allocated to these villages on priority under centrally

sponsored schemes;

{c) whether it 1s a fact that centrally sponsored schemes are not being implemented

fully in these villages;
{dy if so, the reasons therefor; and

{e) what action Government would take for proper implementation of the scheme

in these villages?
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) Details of Gram Panchayats from Jammu and Kashmir,
adopted under Saansad Adarsh Gram Yojana (SAGY) are given in Statement-I
(See below).

(b) The details of funds allocated to Gram Panchayats adopted under Phase-I of
SAGY in Jammu and Kashmir are given in Statement-II (See below).

(c) to (d) Every emphasis is being given for effective and transparent implementation

of Centrally Sponsored Scheme/ programmes in SAGY GPs.

(&) In SAGY GPs, the State Government has prioritised CSS/SS in planming and
execution. Deputy Commissioners have been made responsible for monitoring the

implementation of CS5/SS in their respective SAGY GPs.
Statement-I

List of Gram Panchayats from Jammu and Kashmir adopted under SAGY

S1. No. District Phase Gram Panchayats
. Baramulla Phase-1 Kalayban
2. Doda Phase-1 Barthi
3. Doda Phase-11 Khellani
4 Ganderbal Phase-I Manigam A
5. Ganderbal Phase-T1 Manigam B
6 Jammu Phase-1 Mathwar
7 Kupwara Phase-1 Halmatpora A
8 Kupwara Phase-I Laderwan
9 Leh Ladakh Phase-I Hanu
10, Pulwama Phase-1 Newa
11.  Samba Phase-I Sangwali
12, Shupiyan Phase-1 Melhura
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Statement-IT

{4) Details of funds allocated to Phase-I S4GY Gram Panchayats in
Jammu and Kashmir

Sl No.  District Gram Funds released  Funds Funds
Panchayat under released released
MGNREGA  under CSR  under CSR
(X in lacs) on17.02.2016 on
(X in lacs)y 23.11.2016

(T in lacs)

1 2 3 4 5 6
1 Kupwara Laderwan 3000 573 8.00
Halmatpora-A 3000 1390 21.00
2 Leh Hanu 3000 138 2.00
3 (Ganderbal Manigam-A 3000 764 11.00
4 Shopain Melhura 3000 330 23.00
5, Jammu Mathwar 80.00 2034 1000
6 Samba Sangwali 3000 712 1000
7 Doda Barthi 3000 19.82 2700
Hambal-A 3000 535 8.00
& Baramula Kalayban 3000 000 0.00
9 Pulwama Newa 3000 1122 0.00
Torar, 380,00 96.00 120,00

B. Details of funds utilized
SI. No. Scheme Funds Utilized (3 in lacs)

Mathwar Sangwali  Barthi-Humbal

1 2 3 4 5
1. MPLAD under 0.00 T 26.191acs 0.00

convergence with MGNREGA (including ¥ 18.35
lacs under

2. SBM(G)- Constt of THHL 2454 708 1335
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1 2 3 4 5

3. TAY 3975 003 0.00

4 13THFC 0.00 200 0.00

5. SCAto SCAP 0.00 207 0.00
Totar 78.16 7311 1335

{C) Activities carried out in SAGY GP Malhura

I Activities carried out by Rural Development Department:—

L.

O Other

Rural connectivity, water harvesting, irrigation, agriculture and
sanitations related 28 works worth ¥ 40 Lac carried out in the FY
2015-16 and 2016-17 under MGNREGA.

94 number of households provided assistance under SBM for
construction of IHHHLs, in addition to 211 households benefitted
under Nirmal Bharat Abhiyan.

Construction of five number of Commumnity Sanitary Complexes taken

up and four of them finalized.

32 number of houseless families benefitted under Indira Awas Yojana
n2015-16.

NRLM launched in the village in FY 2015-16 and 30 number of Self
Help Groups have already been formed.

An amount of ¥ 23 Lac have been received recently from Idea Cellular
under CSR initiative to be utilized for construction of IHHL units in
the village as per SBM guidelines. Construction of toilets 1s under

progress.
Department Works:—

Flood Damage Assistance provided to almost all households of the

village under different categories.

Almost entire population covered by I & K Bank under Pradhan
Mantri Jan Dhan Yojana.
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3. ATM facility installed by J & K Bank.

4 R & B department has upgraded the road passing through the

village.

5. Repairment and augmentation of electricity infrastructure carried out
by PDD.

6. Hybrid variety of seeds, spray motors and tool kits provided to the
villagers on priority by Agricultural Department.

7. Sub Centres established by Animal Husbandry and Sheep Husbandry

departments, besides distribution of medicines and feed supplements.
Present Status of Activities:—
All the departments are carrying out designated activities in the village.

(D) SAGY GP Manigam - Ganderbal

S1. No. Scheme Funds allotted (X in lacs)
1 MGNREGA 60.00
2 IAY 8.5
3 SBM 18.64
4 13th FC (Foot bridges/ play field) 3332
5 Panchayat (Ghar 2000

(£} SAGY GP - Bharthi -Doda

1. MGNREGA 43.00

2, SBM 200

(F) SAGY GP - Sangwali- Samba

1 MGNREGA 30.00

2, TAY 1.00

3 SBM 7.00
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Sl No. Scheme Funds allotted (¥ in lacs)
4 13th FC (Foot bridges/ play field) 200
3. MPLAD 2619

{G) SAGY GP - Halmatpora -Kupwara

L MGNREGA 64.54
2 TAY 1.54
3 SBM 198
4 District Plan 273
3. DDUGTY PDD has submit DPR of T 5.09 crores
6. Education 2475

{H) SAGY GP - Laderwan -Kupwara

L. MGNREGA 37.50
2, IAY 1295
3 SBM 1140
4 Agriculture 320
5: DDUGTY 279 Cr.

(I} SAGY GF - Hanoo-Leh

L MGNREGA 5800
2 TAY 1.25
3 SBM 548
4 13th FC 1800
3. Education 591

6. Agriculture 0.00
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S1. No. Scheme Funds allotted (X in lacs)

7 Social Welfare 199

8 NRDWP 46.75

9 BADP 104.61

10. MIDH 307

11. MPLAD 875
Working of DILRMP

2034. SHRIMATI SASIKALA PUSHPA: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

{(a) the extent of land records that were computerized under the Digital India Land
Record Modernization Programme-{DILRMPY;

(b) the details of funds given to Tamil Nadu for this purpose;

{c) whether Government would be able to cover all districts in the country within

the stipulated time;
{dy if so, the details thereof; and
{e) 1f not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI
RAM KRIPAL YADAY): (a) to (e) National Land Records Modernization Programme
{(NLRMP) was approved from 2008-09 up to the end of 12th Plan Period (2016-17).

NLRMP has been revamped under Digital India Imitiative as Digital India Land
Records Modemization Programme (DILRMP), as a Central Sector Scheme with 100%
Central Grant with effect from O1st April, 2016.

Under the DILRMP the following activities are inter alia being undertaken:—
{1y Computerisation of record of rights (textual);
(i) Digitization of cadastral maps (spatial);

() Integration of record of rights and cadastral maps (1.e. integration of textual

and spatial data);

(iv) Computerisation of Registration;



